'CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BaNCi '
OA, 845 of 1995

‘nat.a of 6rders 3,10,96.

gt_uou BENCH
Prasent: Hea'ble Mr,M,S.Mukherjee,Administrative Membar,

GURUPADA GNOSH
UMION OF INDIA & ORS,

Fer the petitiener: Mr,A.Ghosh,eemmsel,
Fer the respemdents: Mrs,B.Ray, eewnsel,

¥b Divisien Benah is available te-day.

Ld.eownsel feor the parties are present, On prayer -
of the ld.eounsel for the petitiener, liberty is given
te file Swpplementary Applieatien to eerrect the errer
in the Original Petitien. He showld make the petitien
as morz spesific as pessible, This be dene within a
month frem date and the respendents shall file reply.
within ene month thereafter.

The case is adj_oumed te 16.12.96 feor admiss on
hearing, |

(M, S.Mukhérjes)
Member(A





